NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH, MUMBAI

C.S.P. No. 642 /(MAH) /2017

CORAM: Present: SHRI B.S.V. PRAKASH KUMAR
MEMBER (J)

SHRI V. NALLASENAPATHY
MEMBER (T)

ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF THE
NATIONAL COMPANY LAW TRIBUNAL ON 16.10.2017

NAME OF THE PARTIES: Kaalkaa Real Estates Pvt. Ltd.

SECTION OF THE COMPANIES ACT: 391 to 394 of the Companies Act 1956
and 230 to 232 of the Companies Act 2013.

S. No. NAME DESIGNATION SIGNATURE
\. He 2 :
RMafld <Sedhi Pduc cate oy
Pedetioner M
ORDER

CSP 642/230-232/NCLT/MB/MAH/2017
CSP 643/230-232/NCLT/MB/MAH/2017
CSP 645/230-232/NCLT/MB/MAH/2017
CSP 649/230-232/NCLT/MB/MAH/2017
CSP 650/230-232/NCLT/MB/MAH/2017
CSP 652/230-232/NCLT/MB/MAH/2017
CSP 654/230-232/NCLT/MB/MAH/2017
CSP 656/230-232/NCLT/MB/MAH/2017

List this matter on 18.10.2017.

Sd/- Sdr-
V. NALLASENAPATHY B.S. V. PRAKASH KUMAR
Member (Technical) Member (Judicial)


NCLT
Typewritten Text
Sd/-

NCLT
Typewritten Text
Sd/-


NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH, MUMBAI

C.S.P. No. 643/(MAH)/2017

CORAM: Present: SHRI B.S.V. PRAKASH KUMAR
MEMBER (J)

SHRI V. NALLASENAPATHY
MEMBER (T)

ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF THE
NATIONAL COMPANY LAW TRIBUNAL ON 16.10.2017

NAME OF THE PARTIES: Neelesh Properties Pvt. Ltd.

SECTION OF THE COMPANIES ACT: 391 to 394 of the Companies Act 1956
and 230 to 232 of the Companies Act 2013.

S. No. NAME DESIGNATION SIGNATURE
. HemanD4 SQ_HA‘, A Vo cade &y
Pettrone ——=oosauiuua
ORDER

CSP 642/230-232/NCLT/MB/MAH/2017
CSP 643/230-232/NCLT/MB/MAH/2017
CSP 645/230-232/NCLT/MB/MAH/2017
CSP 649/230-232/NCLT/MB/MAH/2017
CSP 650/230-232/NCLT/MB/MAH/2017
CSP 652/230-232/NCLT/MB/MAH/2017
CSP 654/230-232/NCLT/MB/MAH/2017
CSP 656/230-232/NCLT/MB/MAH/2017

List this matter on 18.10.2017.

Sd/- Sd/-
V. NALLASENAPATHY B.S. V. PRAKASH KUKIAR
Member (Technical) Member (Judicial)


NCLT
Typewritten Text
Sd/-

NCLT
Typewritten Text
Sd/-


NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH, MUMBAI

C.S.P. No. 645/(MAH)/2017

CORAM: Present: SHRI B.S.V. PRAKASH KUMAR
MEMBER (J)

SHRI V. NALLASENAPATHY
MEMBER (T)

ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF THE
NATIONAL COMPANY LAW TRIBUNAL ON 16.10.2017

NAME OF THE PARTIES: Nilesh Spices & Masala Mills Pvt. Ltd.

SECTION OF THE COMPANIES ACT: 391 to 394 of the Companies Act 1956
and 230 to 232 of the Companies Act 2013.

S. No. NAME DESIGNATION SIGNATURE
L- Heeno ot St NJUOcade L£or
Perticones \-\.)._Lmu-l-l.u‘_
ORDER

CSP 642/230-232/NCLT/MB/MAH/2017
CSP 643/230-232/NCLT/MB/MAH/2017
CSP 645/230-232/NCLT/MB/MAH/2017
CSP 649/230-232/NCLT/MB/MAH/2017
CSP 650/230-232/NCLT/MB/MAH/2017
CSP 652/230-232/NCLT/MB/MAH/2017
CSP 654/230-232/NCLT/MB/MAH/2017
CSP 656/230-232/NCLT/MB/MAH/2017

List this matter on 18.10.2017.

Sa/- Sd/-
V.NALLASENAPATHY B.S. V. PRAKASH KUVMAR
Member (Technical) Member (Judicial)


NCLT
Typewritten Text
Sd/-

NCLT
Typewritten Text
Sd/-


NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH, MUMBAI

C.S.P. No. 649/(MAH)/2017

CORAM: Present: SHRI B.S.V. PRAKASH KUMAR
MEMBER (J)

SHRI V. NALLASENAPATHY
MEMBER (T)

ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF THE
NATIONAL COMPANY LAW TRIBUNAL ON 16.10.2017

NAME OF THE PARTIES: Artline Properties Pvt. Ltd.

SECTION OF THE COMPANIES ACT: 391 to 394 of the Companies Act 1956
and 230 to 232 of the Companies Act 2013.

S. No. NAME DESIGNATION SIGNATURE
[ Hma(\& Sw_‘;rl!\l( AdJUocate Lor
. SO0y
Petthoner :
ORDER

CSP 642/230-232/NCLT/MB/MAH/2017
CSP 643/230-232/NCLT/MB/MAH/2017
CSP 645/230-232/NCLT/MB/MAH/2017
CSP 649/230-232/NCLT/MB/MAH/2017
CSP 650/230-232/NCLT/MB/MAH/2017
CSP 652/230-232/NCLT/MB/MAH/2017
CSP 654/230-232/NCLT/MB/MAH/2017
CSP 656/230-232/NCLT/MB/MAH/2017

List this matter on 18.10.2017.

Sd/- Sd/-
V. NALLASENAPATHY B.S. V. PRAKASH KUMAR
Member (Technical) Member (Judicial)


NCLT
Typewritten Text
Sd/-

NCLT
Typewritten Text
Sd/-


NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH, MUMBAI

C.S.P. No. 650/(MAH)/2017

CORAM: Present: SHRI B.S.V. PRAKASH KUMAR
MEMBER (J)

SHRI V. NALLASENAPATHY
MEMBER (T)

ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF THE
NATIONAL COMPANY LAW TRIBUNAL ON 16.10.2017

NAME OF THE PARTIES: Nipun Real Estate Pvt. Ltd.

SECTION OF THE COMPANIES ACT: 391 to 394 of the Companies Act 1956
and 230 to 232 of the Companies Act 2013.

S. No. NAME DESIGNATION SIGNATURE

| Hamno0d  SeMa; AJUC cade o 330y

P&H«HO nev

ORDER

CSP 642/230-232/NCLT/MB/MAH/2017
CSP 643/230-232/NCLT/MB/MAH/2017
CSP 645/230-232/NCLT/MB/MAH/2017
CSP 649/230-232/NCLT/MB/MAH/2017
CSP 650/230-232/NCLT/MB/MAH/2017
CSP 652/230-232/NCLT/MB/MAH/2017
CSP 654/230-232/NCLT/MB/MAH/2017
CSP 656/230-232/NCLT/MB/MAH/2017

List this matter on 18.10.2017.

Sd/- Sd/-
V. NALLASENAPATHY B.S. V. PRAKASH KUMAR
Member (Technical) Member (Judicial)


NCLT
Typewritten Text
Sd/-

NCLT
Typewritten Text
Sd/-

NCLT
Typewritten Text


NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH, MUMBAI

C.S.P. No. 652/(MAH)/2017

CORAM: Present: SHRI B.S.V. PRAKASH KUMAR
MEMBER (J)

SHRI V. NALLASENAPATHY
MEMBER (T)

ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF THE
NATIONAL COMPANY LAW TRIBUNAL ON 16.10.2017

NAME OF THE PARTIES: Twinstar Real Estate Pvt. Ltd.

SECTION OF THE COMPANIES ACT: 391 to 394 of the Companies Act 1956
and 230 to 232 of the Companies Act 2013.

S. No. NAME DESIGNATION SIGNATURE
K- Henand sen AdUocade Lop \ T
Pe tiianey
ORDER

CSP 642/230-232/NCLT/MB/MAH/2017
CSP 643/230-232/NCLT/MB/MAH/2017
CSP 645/230-232/NCLT/MB/MAH/2017
CSP 649/230-232/NCLT/MB/MAH/2017
CSP 650/230-232/NCLT/MB/MAH/2017
CSP 652/230-232/NCLT/MB/MAH/2017
CSP 654/230-232/NCLT/MB/MAH/2017
CSP 656/230-232/NCLT/MB/MAH/2017

List this matter on 18.10.2017.

Sd/- Sd/-
V.NALLASENAPATHY B.S. V. PRAKASH KUMAR
Member (Technical) Member (Judicial)


NCLT
Typewritten Text
Sd/-

NCLT
Typewritten Text
Sd/-


NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH, MUMBAI

C.S.P. No. 654 /(MAH)/2017

CORAM: Present: SHRI B.S.V. PRAKASH KUMAR
MEMBER (J)

SHRI V. NALLASENAPATHY
MEMBER (T)

ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF THE
NATIONAL COMPANY LAW TRIBUNAL ON 16.10.2017

NAME OF THE PARTIES: Ashwamegh Properties Pvt. Ltd.

SECTION OF THE COMPANIES ACT: 391 to 394 of the Companies Act 1956
and 230 to 232 of the Companies Act 2013.

S. No. NAME DESIGNATION SIGNATURE
{ - Ve ana sednc AIVOcade Lar e
P@—‘f\v\ﬁome_ﬂf
ORDER

CSP 642/230-232/NCLT/MB/MAH/2017
CSP 643/230-232/NCLT/MB/MAH/2017
CSP 645/230-232/NCLT/MB/MAH/2017
CSP 649/230-232/NCLT/MB/MAH/2017
CSP 650/230-232/NCLT/MB/MAH/2017
CSP 652/230-232/NCLT/MB/MAH/2017
CSP 654/230-232/NCLT/MB/MAH/2017
CSP 656/230-232/NCLT/MB/MAH/2017

List this matter on 18.10.2017.

Sd/- Sd/-
V.NALLASENAPATHY B.S. V. PRAKASH KUMAR
Member (Technical) Member (Judicial)


NCLT
Typewritten Text
Sd/-

NCLT
Typewritten Text
Sd/-


NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH, MUMBAI

C.S.P. No. 656/(MAH)/2017

CORAM: Present: SHRI B.S.V. PRAKASH KUMAR
MEMBER (J)

SHRI V. NALLASENAPATHY
MEMBER (T)

ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF THE
NATIONAL COMPANY LAW TRIBUNAL ON 16.10.2017

NAME OF THE PARTIES: Aneka Builders & Developers Pvt. Ltd.

SECTION OF THE COMPANIES ACT: 391 to 394 of the Companies Act 1956
and 230 to 232 of the Companies Act 2013.

S. No. NAME DESIGNATION SIGNATURE
\- He—f“\aﬂ* Se M fAVecaxe Loy h [ECLLTTLLT A
PetirOne v
ORDER

CSP 642/230-232/NCLT/MB/MAH/2017
CSP 643/230-232/NCLT/MB/MAH/2017
CSP 645/230-232/NCLT/MB/MAH/2017
CSP 649/230-232/NCLT/MB/MAH/2017
CSP 650/230-232/NCLT/MB/MAH/2017
CSP 652/230-232/NCLT/MB/MAH/2017
CSP 654/230-232/NCLT/MB/MAH/2017
CSP 656/230-232/NCLT/MB/MAH/2017

List this matter on 18.10.2017.

Sd/- Sd/-

V. NALLASENAPATHY B.S. V. PRAKASH KUMAR
Member (Technical) Member (Judicial)


NCLT
Typewritten Text
Sd/-

NCLT
Typewritten Text
Sd/-




